BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
| AHMEDABAD BENCH

/AHMEDABAD

K P (1 B) No 211/9/NCLT/AHM/2017

Coram: Hon' ble Mr HARIHAR PRAKASH CHATURVEDI MEMBER JUDICIAL '
Hon ble Ms. MANORAMA KUMARI MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF 'AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 05.04.2018

Name of theCompany: ' SanJay Shukla o
B P Food PrOductsPVt ltd.

'Sectlon of the Companles Act |  Section 9_ of the In.solvenc ' a_nd Bankru"tc -
N - Code ' I

~ S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION _ 'REPRE'SE'N:'I'AHON

__SIGNATURE
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ORDER

- Learned Advocate Mr. Rishabh Gupta present for Operat10na1 Credltor/ Petltloner RS
" Learned Advocate Ms. Vaibhavi Parikh present for Respondent

' Objectlons is filed by the Respondent.,

' ThePetitionerprayedfor lsometime for ﬁling rebnttal-document;"' '
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- The Respondent to ﬁle 1ts ob] ectlons 1f any, w1th1n one week by servmg an advance _
copy to the petitioner. - '

List the matteron 26.04.20 18 for hearing before admission.

MANORAMA IEIJMARI - HARIHAR PRAKA H CHATURVEDI
- MEMBER JUDICIAL ' MEMBER JUDICIAL B

Dated this the Sth day of Apnl, 2018.



